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are fitted with public-address system. Some-
times, particularly on Sundays and holidays, 
the Undertaking finds it difficult to provide 
guide,: at short notice for each additional 
bus. However. all the tourist buses move 
in a convoy and even if guides are not 
a vailable on everyone of them. those, who 
are available. conduct all the tourists at 
various monuments collectively. 
STRIKE BY TR<\N~P()RT WORKF.RS IN HARYAN.' 

3269. SHRI SHRI CHAND GOEL: Will 
the Mini.ter of TRANSPORT AND SHIP-
PING be pleased to state: 

(a) whether it is a fact that (ran sport 
workers of Haryana State observed a com-
plete strike on (he 8th and 9th February. 
1968 creating a complete deadlock of road 
transport in Haryana; 

(b) if so, t;,c estimated 10>< resuiting 
therefrom; and 

(c) the main demands of the transport 
workers and the action taken to meet the 
~ame ? 

TIlE DEPUTY MINISTER IN THE 
'vIINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN): 
(a) to (c): The required information is 
heing collecled from the Government of 
Haryana and will be laid on the Table of 
the Sabha, when received. 

ENQUIRY AG'INST R. K. PURAM POLICE 
STATION 

3270. SHRI GANESH GHOSH: 
SHRI BHAGABAN DAS : 
SHRI SATYA NARAIN SINGH: 
SHRf P. RAMAMURTI: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the Deputy 
Inolpector General of Police ordered an 
enquiry against the Ramakrishna Puram 
Police Station. New Delhi for registering a 
kidnapping case on, the 13th December. 
1967; 

(b) if so, whether the enquiry has been 
completed; 

(c) the details tilereof; and 
(d) the action taken thereon? 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) 
to (d). An enquiry was held on a complaint 
dated 13-12·67 by a resident of R. K. Puram 
a1lcaing that tbe local Police had not regis-

tered a case on a report lodged by him 
about the kidnapping of his daughter. The 
enquiry revealed that no such report was 
lodged. 

However, the ~'ame person lodged a com-
plaint at Police Station R. K. Puram, sub-
sequently that his daughter had left 'ilis 
house on 23-1-68 and he had not been able 
to trace her. A case uls 363 IPC was 
registered by the Police. The girl was 
traced and was found to have gone away 
with another person to Gurgaon. The COD-
cerned individual has been arrested and the 
ca>le is under investigation. 

COASTAL NATiONAL HIGHWAY 

3~71. SHRI D. R. PARMAR: 
SHRI RAMCHANDRA J. AMIN : 
SHRI R. K. AMIN : 

Will the Minister of TRANSPORT AND 
SHIPPING be pleased to state: 

(a) whether Government are aware of 
t;,e report which appeared in the newspapers 
in Gujarat that the Government of Oularat 
have put proposal for the construction of 
coastal National Highway around the coast 
of Gujarat; and 

(b) if so, Government's reactions there-
to '; 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN): 
(a) and (b). The press repon has not come 
to the notice of Government so far. But 
the State Government have been preesing 
for Central financial assistance for a c:outa1 
highway. Though this is primarily tbeir 
concern, yet the data supplied by tlIem in 
this connection is being examiDed. A de-
ci~ion however. can be taken only after the 
Founh Plan has been finalised. 
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